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Contempt P e t it io n  N#« 3 #f 2006 in  OA 
Nt. 480 «f 2005

B ilaspu r, th is  the 31st day #f August# 2006

H#n'ble Dr, C.C. S rivastava , Vice Chairman 
H«n*ble Mr. A.K. Gaur, J u d ic ia l Member

T.A, Rajakrishnan 
Inc#me Tax O fficer ,
Raipur (CG), . . .  P e t it io n

>

(By Advocate -  Shri Ranvir Singh Marhas)

V e r s u s

CENTRAL ADMINISTRATIVE TRIBUI^» JABALPUR BENCH
CIRCUIT COURT SITTING AT BILASPUR

K«M« Chandrashekhar#
Secretary# M inistry of 
Finance, North Block,
New D elhi -  110 001. . . .  Respondeht

(By Advocate -  Shri Bhishma Kinger)

O R D E R  (Oral)

By A«K» Gaur, J u d ic ia l Member -

The v a l id ity  o f the! order passed by the Tribunal 

dated 19,5.2005 in  OA No. 480 o f 2005 has been challenged  

before the Hon'ble High Cour^ of M,P, in  Writ Petitjion No, 

7057/2006(3) , The Hon’b le  Hi|gh Court v ide i t s  order dated

14,7 ,2006 has accepted the prayer for  extension  of time t i l l
I'

the end of August, 2006 subj|«sct to  payment of Rs, lj,000 /- as 

c o s t .

2 , Vie have c a r e fu lly  Considered the order pas

the Hon'ble High Court and in  our view^no w il fu l l

obedience o f the order and djirection of th is  Tribur 

apparent from the record,

3, In view of the above observation the cont«

p e t it io n  i s  d ism issed . N otices issu ed  are discharge

sed by 

d is -

a l i s

I '4 * ^
(A.K, ff Gaur) 
J u d ic ia l Member
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(Dr, G,C, Srivastava) 
Vice Chairman
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